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HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Original Jurisdiction)

NTONDAY, THE FOURTEENTH DAY OF OCTOBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J. SREENIVAS RAO

WRIT PETITION NOS: 2473 3802 AND 39720F 2014

W.P.No.2473 of 2014

Between:

AND

1. Rajesh Travel lncorporation, represented by its tt/anaging Partner K.V.
Rajesh, Son of K.N. Datlatreya, aged 34 years, D No. 1!-13:8!:L
Sa'nrbamurthy Road, Hanumanpet, Vijayawada, Krishna District, (AP 16 TD
2977 AP rcrD 2577 AP 16 TD 2677 AP rcrD 3177 KA 01 AB 3947 KA01
AB 3967 KA 01 AB 4217 andKAll AB 4227)

2. K.V. Rajesh,, Son of K.N. Dattatraya, aged 34 years, 1914, T.S P. Road,
I Kalasipa'layam, Bangalore 560 002. (KA 01 AA 7375 KA 0'l AA 5287 KA 01

AB 1067 KA 01 AB 1094 and DL 01 PB 8920)

3. Smt. K. Roopa,, Wife of K.V. Rajesh, aged 30 years, 1914, T.S.P Road,
Kalasipalayam, Bangalore 560002. (KA 01 D 9067 KA 01 AA 7709 AP 03 TA
7 477 AP 0'3 T A 7 177 AP 03 TA 7277 OD 05 C 2477 and OD 05 C 2577).

4. Chennupati Venugopal, S/o Venkateshwarulu, aged 52 y9qrs, 2\Q-!! r\tlard.
No.32, Chenupati-Cbmplex, Ongole, Prakasam District. (AP 27 TU 6666 and
AP 27 rU 7777.

5. K.R. Suresh Kumar, S/o K.V. Ramakrishnan, aged about 44 yeats, Proprietor
of M/s. Kallada Tours and Travels, R/o No. -14, Hosur Main Road, Madiwala,
Bangalore. (KA 01 AC 5678 KA 01 AC 5685 KA 01 AC 5839 KA 01 AB 5905
KA 6i AB 5go0 rn 01 AB 5372 KA 01 AB 5374 KA 01 AC 4548 KA 01 Ac
4910 KA 01 AF 5770 KA01 AB 5771KA01 A84114 and KA01 A84115).

.....PETITIONERS

1 . State of Andhra Pradesh, represented by the Principal Secretary, Transport,
Roads and Buildings Department, Secretariat, Hyderabad.

2. The Transport Commissioner, Government of Andhra Pradesh, Transport
Bhavan, Somajiguda, Hyderabad.



3. The Joint Transport Commissioner (Enforcement), O/o the Transport
Commissioner, Transport Bhavan, Somajiguda, Hyderabad.

4. Union of lndia, Represented by the Secretary, Ministry of Road Transport and
Highways, Transport Bhavan, New Delhi.

5. The State of Telangana, Rep. by its Principal Secretary, Transport, Road
and Buildings Department, Secretariat, Hyderabad.

(R5 is impleaded as per Court Order dated 09-02-2015 in WPMP.No. 3253
of 2015.)

..,..RESPONDENTS

Petition Under Article 226 of the Constitution of lndia praying that in the

circumstances stated in the affidavit filed therewith, the High Court may be

pleased to issue a Writ, in the nature of Writ of Mandamus or any other

appropriate Writ, direction or order declaring that the All lndia Tourist Vehicles of

the petitioners bearing registration Nos. AP 16TD 2977 AP 16 TD ZSTZ Ap 16

TD2677 AP 16 TD 3177 KA 01 AB 3947 KA 01 AB 3967 KA 01 AB 4217 KAOl
AB 4227 (of the '1st petitioner) KA 01 AA 7375 KA 01AA 5287 KA 01 AB 1067 KA

01 AB'1094 DL 01 PB 8920 (of the 2nd petitioner) KA 01 D 9067 KA 01 AA7709
AP 03 TA 7477 AP 03 TA 7177 AP 03 TA 7277 OD 0S C 2472 OD 05 C 2571 (of

the 3rd petitioner) AP 27 TU 6666 AP 27 TU 7777 (of the 4th petitioner) and KA

01 AC 5678 KA 01 AC 5685 KA 01 AC 5839 KA 01 AB 5905 KA 01 AB 5906 KA

01 AB 5372 KA 01 AB 5374 KA 01 AC 4548 KA 01 AC 4910 KA 01 AB 5770 KA

01 AB 5771 KA 01 AB 4114 and KA 01 AB 4115 (ot the 5th petitioner), shail not

be seized and detained under sub-section ('1) of Section 207 of the Motor Vehicle

Act, 1988 by the Officers authorized in this behalf by Andhra pradesh State

Government till the Central Government frames Rules prescribing the method

and manner of seizure and detention of the AII lndia Tourist Vehicles as enjoined

under sub-section ( 1 ) of Section 207 of the Motor Vehicle Act, 1988.

I.A.NO:1 OF 2014 (WPMP.NO:3 017 0F 20141

Petition Under Section l5'1 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

direct the respondents and the persons authorized by the Government of Andhra

Pradesh under Sec. 207(1) of the lVlotor Vehicle Act, 1988 not to seize and

detain the All lndia Tourist Vehicles of the petitioners bearing registration Nos.

AP 16 TD 2977; AP 16rD 2577; AP 16 TD 2617; Ap 16TD 3j77, KA 01 AB
3947; KA 01 AB 3967; KA 01 AB 4217, KA 01 AB 4227 (of the 15t petitioner) ;



KA 01 AA 7375: KA 01 AA 5287; KA 01 AB 1067; KA 01 AB 1094; DL 01 PB

8920 (of the 2nd petitioner); KA 0.1 D 9067; KA 01 AA 7709; AP 03 TA 7477; AP

$ rA 7fi7, AP 03 TA 7277, OD 05 C 2477; OD 05 C 2577 (ot the 3rd

petitioner); AP 27 TU 6666; AP 27 TIJ 7777 (of the 4th petitioneo; and KA 01 AC

5678;KA01AC5685;KA01AC5839;KA01A85905;KA01A85906;KA01
A85372,KA01A85374',KA01AC4548;KA01AC4910;KA01A85770;KA
01 AB 5771, KA O1 AB 4114 and KA 01 AB 4115 (ol the 5th petitioner)'

Counsel for the Petitioner : SRI S.ARIFULLAH

Counsel for the Respondent Nos.1 to 3 & 5 : GP FOR TRANSPORT

Counsel for the Respondent No.4 : SRI GADI PRAVEEN KUMAR, DEPUTY

SOLICITOR GENERAL OF INDIA

W.P.NO: 3802 OF 20'14

Between:

M/s.KomitlaServices,Rep.byitsManagingPartner,Ks^atyanarayana.Reddy,S/o
AAi n"JOVl nged about 65 ye6rs, R/o. 15, 2nd Floor, 4th C-Cross, lndustrial Layout,
'Sin* 

St""kl'fdijmangara, Binqalore, Karnataka State. (KAO1AD0660 KAO1AD0661

xnoiAobooi- xAorncsas"s KAO1AC946o KAO1AC9461 KAo1AC9462

iaoiADoors Xnornooo)s KAO1AD0030 KAO1AD0031 KAo1AD0032

xaorAooseo KAO1ADO58l KAO|AD0582 and KAOIAD05B3)

.....PETITIONER

AND

1. The State of Andhra Pradesh, Rep. by its Principal Secretary, Transport'

noiOJ anO Buildings Department'SeCretariat, Hyderabad'

2. The Transport Commissioner, Andhra Pradesh Transport Bhavan

Somajiguda, HYderabad.

3. The Joint Transport Commissioner, (Vigilance and Enforc-ement) State- i;;;;p;,l ArinJritv, Andhra Pradesh Tiansport Bhavan, somajiguda'
Hyderabad.

4. Unlon of lndia, Rep. by its Secretary, Ministry of Road transport and

Highways, Transport Bhavan, New Delhi.

5. The State of Telangana, Rep. by its Principal Secretary, Transport' Road-' 
rnO eJitaings Depirtment,'SeCretariat, Hyderabad'

(R5 is impleaded as per Court Order dated 09-02-2015 in WPMP' No'

3254 ot 2O15.1

.....RESPONDENTS



Petition Under Article 226 of rhe constitution of lndia praying that in the
circumstances stated in the affidavit filed therewith, the High court may be
pleased to issue a writ, in the nature of writ or Mandamus or any other
appropriate writ, direction or order declaring that the All lndia Tourist vehicles of
the Petitioner bearing registration Nos. KAolADo66o KAo lADo661
KAO.1ADO662 KAO1AC9458 KAO1AC946O KAO1AC9461 KAO1AC9462 KAO
IADOO2B KAOlADOO29 KAO IADOO3O KAO IADOO3l KAO IADOO32 KAO,lADOs8O

KAo1AD0581 KAO1AD05B2 and KAo |AD05B3 shafl not be seized and detained
under sub-section (1 ) of section 207 of the Motor Vehicle Act, 19BB by the
officers authorized in this behalf of Andhra pradesh state Government till the
central Government frames Rules prescribing the method and manner of seizure
and detention of the All lndia Tourist Vehicles as enjoined under sub-section (.1)

of Sec. 207 of the Motor Vehicle Act, .198g.

l.A. NO: 1 OF 2014(WPMP. NO:4682 OF 20141

Petition u nder section 1 51 c pc praying that in the circumstances stated in

the affidavit filed in support of the petition, the High court may be pleased to
direct the Respondents and the persons authorized by the Government of Andhra
Pradesh under sec. 207 (1) o'f the Motor Vehicle Act, 19BB not to seize and detain
the All lndia Tourist Vehicles of the petitioner bearing registration Nos.
KAOlAD0660; KAOlAD0661; KAO1AD0662; KAO.1AC9458; KAO1AC9460;
KAO'1AC9461; KAO1AC9462, KAO1AD0028; KAO.tAD0029; KAO.lADO030;
KAO1AD0031; KAO1AD0032; KAO1AD0580; KAO.1AD0581; KAO1AD0582 and
KAOlAD0583.

Counsel for the Petitioner : SRI S.ARIFULLAH

Counsel for the Respondent Nos.1 to 3 & 5 : Gp FOR TRANSPORT

Counsel for the Respondent No.4 : SRI GADI PRAVEEN KUMAR. DEpUTy
SOLICITOR GENERAL OF INDIA

W.P.NO:3972 oF 2014

Between:

1 M/s.Megtrana Travers, Rep.by Managing partner r.Ramesh. Reddv. s/o r.Bara
y9!I-al L90qy aged about.28 years, R/o H.No.1_7_333 Ftat No.3O3, Vasavi
I-olles. L;nartanyapuri, Ditshutlrjrg.q! Hyderabad. Ap 28 TB 2254, Ap 23 iB0306, Ap 2e TA 00s9, Ap 29TB\B24,'Ap 2s ie sazs, ap zg ia so+3, nF



4

29 TB 6543, AP 29 TB 6435, AP 29 TB 8946, AP 29 TB 8235, AP 29T87857
AP 28 TB 2324, AP 29 TA 0405, AP 29 TB.

2. l.Ramesh Reddy, S/o I.Bala Venkat Reddy, Aged qb_oqt 2Q years, R/o.H.No.1.-
7-333, Flat tto. Soa, Vasavi Homes, Chaitanyapuri, Dilshuknagar, Hyderabad.
AP 29 TA 0333, AP 29 TB 0333,

3. Smt. E.Rama Devi, WO Y. Raghava Reddy, Aged about 35 years, R /o
H.No.1-7-333, Flat No.303, Vasavi Homes, Chaitanyapuri, Dilshukna-g-ar

Hyderabad. AP 29 TA 0567, AP 29 TB 0567, AP 29 TB 4923, AP 29TB 4932'
AP 29 TB 5724,

Mankala Suresh, S/o M.Swamy, Aged about 45
Lingojiguda Village, Back Side Venkateshwara
UyOeiaOaO AP 29TB 4155, AP 29 TB 4169'

years, R/o 3-5-305,
Hospital, Karmanghat

5. Sai Anjana Tours & Travels,, Rep. by-its Managing-Director^P Kameshwar
Rao, S/o P.Subba Rao, aged about 50 years, R/o Flat No Cl, Sriman Sai
pirdOG", Nizampet, Quthu-bullapur, Hydeiabad- AP 28 AP 28 AP 28 AP 28
np ze nP 28 AP 28 TD 2225, TB 1444, rB 5559, TB 5858, TA 7888, TA
s8aa, rn 7779. AP 28TD 222,5, AP 28 TD 1??2, AP 28 TB 5556, AP 28 TB
5558 AP 28TB 5777, AP 28 TB 5BBB, AP 28 TB 5999, AP

6. Sai Travels Rep. by its trilanaging Partnel !Ber.n"!.h Reddy^s/o.l.Bala.Venkat
Reddy, Aged a'Ooui Ze years,-R /o H No 1-7-13!, FIat No.303, Vasavi Homes,

Chaitinyipuri, Dilshukn'agar, Hyderabad. AP 29 TB 5976.

7. Venugopal Chennupati, S/o Venkateswarlu, Aged-abou!-p.0.V-e^a1s'-(o^?0:9;
ll . Nnibiah Road,'Onqole, Prakasam District. AP 27 TU 4664, AP 27 fU.
+aha.'[ili ru ssoo, Xp zzx 4111, AP 2BrD 5775, AP2-t-!u_-p5!!:lP?I^\
qi+il, ipzt y 4444,Ap 28 rD 6616, Ap 28rD-Te7,4l_2_8lP 994!.,.\l?9
TD 6464, AP 27 rW 6688, AP 28 TD 6166, AP 27 TW 6868, AP 27 IU 5555
and AP 27 TT 6666

8. Smt. V.Svamala. Wo V.Rama Chandra Reddy, Aged about 50 years, R/o

1t441-fi3-1, Maruthi Nagar, Kadapa. AP 04Y 0779.

9. Hanumara Subhash Chandra Bose,, S/o H.Rama Chandra Rao, Aged about- 
oi ,""r.. R/o S.No.4B7l2, lnner Rinq road, Bachupally village, Quthubullapur,
Me6chal, Ranga Reddy District. AP 28 TD 1 188, AP 28 TD 1 199.

10.K.Uma Maheshwara Reddy, S/o K.Rama Chandra nedgy' |-S-e-d-about 35

y"rn, R/o 4/153, Pakirapally Chinna Chowk, Kadapa AP 04 Y 0788'

11. Rama Koteswara Rao Yamani, Sio Narasimha Rao, Aged about 32-yea.rs'

nyt o rrro.r z-5613, Flat No.202, 1 floor, JKC Nagar, Guntur, Guntur District.

AP 07 TE 1333 and AP 07 TE1444

12.Kaveri Travels, Rep. by its Managing Partner,, IVl Penchal.a Naidu S/o'- rriii*i.nJ., Aged'aooit 50 yearsl H-otel Harya Bhavan, Kurnool Road,

Ongole, Prakasam District.

13.Kaveri Travels, Rep. by its Managing Partner-Ana,nd Rao Sandhi Reddy S/o'- ii;;;i;i; Aset ,ubri'ss years,-R/-o ry9a11tl-c..aus stand, Kurnooltoad'
o;s;l;,'P;r-k;arm Di.ttict.'AP 27M 1122, AP 27lW 2266, AP 27M 2299

14. M.Deepak Chowdary, S/o Pencala t'lqly,. nS:{ about 3-0 ^years, 
R/o 8/498'

diunOdvan Nagar, Ongole, Prakasam District. AP 27AN 4949'
.l5.Kaveri Travels, Rep. by its Managing Pa1tner,, Subba Rao Vemuri S/o Pedda'" S;bb; iii.v,'AgEo ibout 5t leais, R/o Near RTC Bus Stand' ongole'

po-t a.". oistrictlRp 27M 1888, AP 02lw 5859, AP 021 5949.



16. S.Ananda Rao, S/o Rosaiah, Aged about 55 years, R/o -337, Ramkotesh
Nagar, Kurnool road, Ongole, piakasam Distriat. Ap 27NV 2333, Ap 27/W
2444

17.Y.Sivarama Krishna Prasad, S/o Hanumaiah, Aged about 45 years, R/o Sai
Krishna Travels, Ongole, prakasam District. Ap iZX qqll.

'18 Sathish..Reddy^Gudur,. S/o. Subba Reddy, Aged about 55 years, R/o 24_163,
Santhi Nagar, Dargamitta, Nellore, Ap 26lT8 155S, Ap 26lT8 1533.

19. KIMBT Bus Travels, Rep_ by its K.Kaladhara Rao, S/o Madhava Rao. Aoed
?qo!l_|Q .v!!r.s-. R/9 39-1-29, Addanki Bus Stand, Ongote, prakasam Oistiii.
4? ?7ny 4848, Ap 27tTr 75ss, Ap 27fir 7588, Ai27fi-t 787s, AiiTiU
?959,!l ?!tru_975-7:4?-?7fir n37, Ap 27rTr 7447, Ap 2BnD ooz7, nF
28 /TD 6686, Ap 28fiD 6667, Ap 2B|TD 6668, Ap 27tTi 4747

20.Ashok Kumar Chennupati, S/o Hari Babu, Aqed about 27 vears. R/o 20_6-80
rulg?ll.Bggd 9lgor", prakasam District. AP 27fiU 9779,' Ap 27tX s639, Ai
27mN 4479, Ap 27fiW 4469, Ap 27tTU 7555, Ap 27fiU g7gg.

2l.Srinivas Chennupati, S/o.Venkatefwarlu, Aged about 45 years, R/o 20_6_7 g,

Plr l9Ag n_ lt r_sa1 _A njqgrfr. 1q{, Q1s-op_. f iaka sa m D istritt AF z zrw- s-sse,
Ap 2B|TD 5929, Ap 27mN 5929, Ap2BlTD 5939.

22 Ch V.ijaya Kumari, D/o Srinivas, Aged about 30 years, Rio 20_6-g1, BMAnjgrt road Brundavan Nagar, Ongole, prakasam District. ni illX'Z{lC
and AP 27lX 3222.

23 K-V!aje^sh, Sfo K N.Dattatreya, Aged about 34 years, Rajesh Travels, R/o
23-934, SVS Comptex, Neilor6, Ap I6 TD 0577 , Ai> 16 iD ob77 .

24. Chandra Sekhar Rao Kelani, S/o Ramaiah, Aged about 45 years, R/o g_6_69,
5th Lane, Nehru Nagar, Guntur. Ap 07 TW 2266, Ap OTmN'222g.

25.TVenkata.Subba Rao, Sjo BgplRao, Sri Krishna Travels, aged about 45years, R/o Kurnool road, Ongole, prakasam District. Ap 27/W 14'14.
26.Venkaiah Popuri, s/o Narasimha Rao, Aged about 40 years, R/o 3-211t,r.

Handaramtpuram, Chilakaluripeta. Guntur District, Ap 27 W 11j8.
27.Sk. Khader Vali Ski Nasar Saheb,, Aged about 50 years, Rlo 30-267,

G-undaiah Thota, K.Broad, Chilakaturipeti post, Cuntur'Oistiict,'Ap-Oiin
2903.

28. Sl<.Nazeer Ahmc4, S/o Sk Jaan Vah, Aged about 46 years, Rl/o 2_139, Maddi
Mallaiah Street, Chilakaluripet post, Gun-tur District. ef, OZ iA 2566. 

- -' ---
29.Saty-alalayana Reddy Na.ndyala, S/o. Rami Reddy, Aged about 55 years S/o

8-6-69, sth Lane, Neliru Naghr, Guntur, Ap 07 TW'22is

..,..PETITIONERS
AND

1. The Government of Andhra pradesh, Rep. by its principle, Secretary,
Transport Department, Secretariat. Hydeiabid.

2. The Transport Commissioner, Andhra pradesh, Hyderabad.

3. The Joint Transfort commissioner and secretary, state Transport Authoritv.(vrglance ano tntorcement), Andhra pradesh, Hyderabad.

4. The Joint Transport commissioner and Secretary. Regionar rransport
Authority, Hyderabad Central, Khairatabad, Hyddrabad



5. The Deputy Transport Commissioner and 
-Secretary,.B"Slq!ql 

Transport
Authority, Ranga Reddy Central, Attapur, Ranga Reddy District.

6- The Deputy Transport Commissioner and Secretary' Regional Transport
Authoriiy, Sanga Reddy, Medak District.

7. The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, Chittoor.

8. The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, KadaPa.

9. The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, Nellore.

10. The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, Guntur.

'1 1 . The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, Vijayawada, Krishna District

12.The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, Eluru, West Godavari District.

13.The Deputy Transport Commissioner and Secretary, Regional Transport
Authoriiy, Kakinada, East Godavari District.

14.The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, VisakhaPatnam.

'15.The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, VijaYanagaram.

l6.TheDeputyTransportCommissionerandSecretary,RegionalTransport
Authority, Srikakulam.

'17-The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, Khammam-

lB.TheDeputyTransportCommissionerandSecretary,RegionalTransport
Authority, Nalgonda.

1 9. The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, Nizamabad.

20.TheDeputyTransportCommissionerandSecretary,RegionalTransport
Authority, Adilabad.

21.The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, Warangal.

22.The Deputy Transport Commissioner and Secretary, Regional Transport
Authority, Karimnagar.

23.The Regional Transport Officer, Ongole, Prakasam District'

24.TheRegionalTransportofficer,Amalapuram,EastGodavariDistrict.

25.The Regional Transport Officer, Gudivada, Krishna District'

26. The Regional Transport Officer, Machilipatnam, Krishna District'



27. The Regional Transport Officer, Proddatur, Kadapa District.

28. The Regional Transport Officer, Tirupathi, Chittoor Diskict.

29. The Regional Transport Officer, Narasaraopet, Guntur District.

30. The Regional Transport Offrcer, Medchal, Ranga Reddy District.

31. The Regional Transport Officer, Hyderabad North Zone, Secunderabad,
Hyderabad.

32. The Regional Transport Officer, Kukatpally, Ranga Reddy District.

33. The Regional Transport Officer, Uppal, Ranga Reddy District.

34. The Regional Transport Officer, Hyderabad West Zone, IVlehdipatnam,
Hyderabad.

35.The Regional Transport Officer, Hyderabad East Zone, Malakpet, Hyderabad

36 The Regional Transport Officer, Hyderabad South Zone, Bahadurpura,
Hyderabad.

37.The state.of relangana, R9o-. bv its principar secretary, Transport, Road
ano t,utrdtngs Department, Secretariat, Hyderabad.

(R37 is impleaded as per court order dated 09-02-2015 in WpMp. No.
3250 ot 2015.1

.....RESPONDENTS
Petition Under Article 226 ol the constitution of lndia praying that in the

circumstances stated in the affidavit filed therewith, the High court may be
pleased to issue an appropriate writ, order or direction more particularly one in

the nature of writ of Mandamus declaring the action of the respondents more
particularly the Transport commissioner, Andhra pradesh, Hyderabad and his
subordinates and the respondents herein as arbitrarily and indiscriminately
contemplating to seize the petitioners vehicles and interfering with plying of the
petitioners contract carriage vehicles with State-wide operation, notwithstanding
the vehicles are covered by the valid documents such as Registration certificate,
Fitness certificate, Permit, payment of tax, lnsurance certificate and pollution

certificate and other documents if any, under the purported exercise of power
under section 207 and under section '192-A of Motor Vehicles Act, 19gg read with
Rule 448-4 of A.P. Motor Vehicle Rules, 19g9 as arbitrary, illegal and contrary to
the spirit of the said statutory provisions and the law laid down by the Honourable
High court of A.P., and the Honourabre supreme court and consequenfly direct
the respondents not to seize and detain the petitioners vehicles indiscriminately



and to follow the proviso of Sub Section (1) of Section 207 of Ihe [Vlotor Vehicle

Act.

|.A.NO: 1 OF 2O14(WPMP. NO: 4885 OF 2014)

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased direct

the respondents not to seize and detain the petitioners vehicles indiscriminately

and to follow the proviso of Sub Section (1) of Section 207 of the Motor Vehicle

Act, pending disposal of the present writ petition.

I.A.NO: 2OF 2015(wPMP. NO: 3251 OF 20151

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

permit the petitioners to amend the l st respondent as "State of Andhra Pradesh"

in the place of "Government of Andhra Pradesh" in the writ petition as well as in

the Miscellaneous petition.

Counsel for the Petitioners : SRI S.ARIFULLAH

Counsel forthe Respondents : GP FOR TRANSPORT

The Court made the following COMMON ORDER



THE HO BLE THE CHIEF IUSTICEALOK ARADFIE

AND
T HON'BLE SRI IUSTICEI SREEN IVAS RAo

Wri t Pctiti ns No .2473. 3802 atd 3972 of 2014

COMMON ORD ER (Per rhe Han'bh rbe Chief lurtue Alak Aradhe)

Mr. S.Arifullah, learned counscl for the pelirioner:s.

2. Irarned counsel for the petitioners submlts that the

cause in the writ petitions does not sul-vive for considet atjon

3 f'he aforesaid submission is piaced on record

4. Accordingly, the $Vrit peritions are disrnissecl as

infructuous.

Miscellaneous applicaLions pending, if any, shall stand

closed. There shall be no order as to costs.

SD/- MOHD. ISMAIL
ASSISTANTA REGISTRARt\t"

SECTION OFFICER

'1. Two CCs to GP FOR TRANSPORT, High Court for the State of Tetangana at
Hyderabad [OUT]

2. One CC to SRI S.ARIFULLAH, Advocate tOpUCl3. ONE CC tO SRI GADI PRAVEEN KUMAR;DEPUTY SOLICITOR GENERAL
oF rND|A [OPUC]

4. Two CD Copies
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HIGH COURT

DATED:1411012024

COMMON ORDER

WP.Nos.2473,3802
AND 3972 of 20'14

DISMISSING THE WRIT PETITIONS
AS INFRUCTUOUS WITHOUT COSTS.
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